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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI

Original Application No.1229 of 2024

"News Item titled "Over 1200 sources polluting water bodies in Punjab
reveals govt, report" appearing in the Tribune dated 16.09.2024.

In Re:

Final Status Report by way of affidavit of Er. Surinderjit Singh,
Environmental Engineer, Punjab Pollution Control Board, Regional Office, Barnala on
behalf of respondent no.lPunjab Pollution Control Board.

I, the above-named deponent, do hereby solemnly affirm and state as

m This Ooco^..^̂ D£en registred
at Serial No
this day of.

That the above-mentioned Original Application was registered by the Hon’ble
National Green Tribunal in exercise of its suo moto powers on the basis of "News
Item titled "Over 1200 sources polluting water bodies in Punjab reveals govt,
report" appearing in the Tribune dated 16.09.2024.

illy showeth:
•;rrs;EP#2&

2) That after consideration of the matter, the Hon'ble Tribunal was pleased to pass
an order dated 15.10.2024 thereby impleading the Punjab Pollution Control
Board, the Central Pollution Control Board and Ministry of Environment, Forest
and Climate Change,Regional Office,Chandigarh as respondents in the case with
direction to file their response / reply before the Tribunal.

3) That in compliance to the orders dated 15.10.2024 of the Hon'ble Tribunal and
in view of the facts and circumstances of the case, the competent authority of
the Board has constituted a committee of the following officers vide office order
no. 475 dated 10.12.2024 to gather information and prepare status report in the
case.

a) Environmental Engineer, Regional Office, Amritsar- Nodal Officer
b) Environmental Engineer,Regional Office, Sangrur- Member
c) Environmental Engineer, Regional Office,Jalandhar-Member
d) Environmental Engineer,Regional Office,Patiala-Member
e) Environmental Engineer,Regional Office, Barnala-member Convenor

A copy of office order no. 475 dated 10.12.2024 issued by the
Punjab Pollution Control Board is enclosed as Annexure-A. It is pertinent to
mention here that after the issuance of office order no. 475 dated 10.12.2024,
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the Board has appointed Er. Kuldip Singh,Senior Environmental Engineer to head

the committee of the officers and the Environmental Engineer, Punjab Pollution

Control Board, Regional Office, Barnala was assigned the duty to file report

before the Hon'ble National Green Tribunal.
4) That the Board has earlier filed interim replies dated 30.01.2025 and 12.05.2025

before this Hon'ble Tribunal and sought time for filing of the final status report.
The Hon'ble Tribunal was pleased to grant time to the Board. The Board has

conducted meetings through virtual mode on 27.01.2025, 28.02.2025 with the

concerned departments to gather the information relating to the case. The Board
V ĥ s written the following letters to the concerned departments / officers

CH$YOW cause notice f°r violation of the provisions of the Water (Prevention

f j anti Control of Pollution) Act, 1974 against non-receipt of the report by

\
P 03.2025 was issued to the Director,Department of Rural Development and

Panchayats vide letter no.3013 dated 25.04.2025 with an opportunity of

hearing before the Chairman of the Board on 06.05.2025. A copy of the notice
dated 25.04.2025 is enclosed as Annexure-B.

b) A letter bearing no. 15136-54 dated 02.05.2025 was issued to the
Environmental Engineers of all the Regional Offices of Punjab Pollution Control
Board to ensure the compliance of the orders of the Hon'ble National Green
Tribunal and to submit the desired report within 07 days. A copy of the letter
no. 15136-54 dated 02.05.2025 is enclosed as Annexure-C.

c) A letter bearing no. 15155 dated 02.05.2025 was issued to the Director,Rural
Development and Panchayats to ensure the compliance of the orders of the
Hon'ble National Green Tribunal and to submit the report desired by the Board
within 07 days. A copy of the letter no. 15155 dated 02.05.2025 is enclosed
as Annexure-D.

d) A meeting of the concerned departments was also convened before the
Chairman of the Board so that the desired information is supplied by the
departments to the Board.

e) Sh. Tejinder Singh, Superintending Engineer attended the hearing on
06.05.2025 before the Chairman of the Board on behalf of the Director,Rural
Development and Panchayats. The officer submitted a written reply which
was taken on record. The officer stated that the Department of Rural
Development & Panchayats has already framed a 10-year action plan for
treatment of village ponds water which is falling directly or indirectly into
various rivers/drains of Punjab state. Work of treatment/rejuvenation of
village ponds is under progress and completed in some of the villages. He
further informed that in district Barnala,work of 07 ponds and in district Moga
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work of 03 ponds has been completed. The officer assured that report of all
water polluting sources related to Department of Rural Development and
Panchayats will be submitted within 3-5 days. After hearing the representative
from the Department of Rural Development & Panchayats, Officers of the
Board, the Chairman of the Board decided that the Department of Rural
Development & Panchayats shall submit report of all water polluting sources
related to their department, within 5 days.

5) That with the efforts made by the officers of the Punjab Pollution Control Board,
the Department of Rural Development and Panchayats and the Department of
Local Government have given reports to the Board with regard to the closure and
existence of the polluting sourcing in the State. The Regional Offices of the
Punjab Pollution Control Board have also given report. The report relating to

^polluting water sources is given below:

^ Department of Rural Development and Panchayats

vector,Department of Rural Development and Panchayats,Government of
b has furnished information to the Punjab Pollution Control Board vide letter

memo no. PRC/SASN/2025/58 dated 07.05.2025. It is mentioned in the letter
that the Department of Rural Development and Panchayats has scrutinized the
list of polluting sources in Punjab as provided by the Department of Water
Resources.The relevant facts of the letter are mentioned below:

v*;>

a) The figure of 619 water polluting sources disclosed by the Department of
Water Resources is not upto date and the survey of the Department of
Rural Development and Panchayats shows that there are 800 Outlets in
rural area which are disposing waste water directly into rivers or through
their tributaries in the state of Punjab. These 800 outlets have been
divided into three Phases as per guidelines of NGT whose detail as well as
progress till date is as follows:

Total No. of
villages

S.No. Phase Complete
works

Ongoing Not
started

Phase-11 167 130 15 22
2 Phase-2 317 60 18 239
3 Phase-3 316 14 11 291

Total 800 204 44 552

b) Restoration of water bodies in Rural Area needs huge financial outlay to
the tune of about Rs. 5000 Cr. Keeping in view the financial position of
the State of Punjab and manpower/resources available for execution of
the work, it is not possible to Renovate/Rejuvenation all the ponds in one
year. Considering these facts, the Action plan for restoration of water
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bodies in rural areas has been prepared for period of ten years as per the

below:

Table Abstract of Action Plan

Total
Funds
required
(In Crore)

Total No.
of Ponds

Total Number
of new ponds

S.No. Year Total
number of
ponds to be
renovated

beto
constructed
dug

331.512901 2020-21 1110 180
489.092 2021-22 18801690 190
494.263 2022-23 18551625 230
475.414 2023-24 17501530 220
530.825 2024-25 19201690 230
498.856 2025-26 1550 1770220

7 510.252026-27 1540 1770230
476.918 2027-28 1410 1620210

9 2028-29 565.921620 1880260
10 614.572029-30 1701 1997296

4987.58Total 15466 177322266
&

Tine work of restoration of the ponds who are polluting natural water
lurces or underground water resources is undergoing in phasedJ V

/mahner by arranging funds from different sources such as 15th Finance.RtGD.MO.3177 '̂<2 gjSdmmission, SBN (Gramin),MGNREGA and Other sources.
) A copy of letter memo no. PRC/SASN/2025/58 dated 07.05.2025 of the

Government of Punjab,Department of Rural Development and Panchayats
is enclosed as Annexure-E.

e) Vide memo no. PRS/ASAN/ 2025/1225 dated 30.07.2025, the
Superintending Engineer, Department of Rural Development and
Panchayats has given renewed information with regard to the water
polluting sources as under:

S.No. Phase Total No. Complete
Works

Ongoing Not
of started
Villages

Phase-1 167 1471 16 4
2 Phase-2 317 88 36 193
3 Phase-3 24316 19 273

Total 800 259 71 470

Table Abstract of Action Plan

S.No. Total Number of ponds to be
renovated

year

1 2025-26 70
2 2026-27 200
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2027-283 200
Total 470

Note: The ongoing works (71 numbers) will be completed during year
2025-26.

B. Department of Local Government

a) The Chief Engineer, Municipal Councils / Nagar Panchayats, Directorate,
Department of Local Government,Punjab vide memo no.CE-2025/22871-872
dated 09.05.2025 has desired fresh report in OA No. 1229 of 2024 from the
following officers upto 12.05.2025.

a) The Additional Deputy Commissioners of Amritsar, Barnala, Bathinda,
Faridkot, Fazilka, Ferozepur, Gurdaspur, Malerkotla, Mansa, Patiala, SAS
Nagar,SBS Nagar, Sangrur,Muktsar,Tarn Taran of the State of Punjab.

~A^b) Executive Officers of Municipal Councils / Nagar Panchayats of districts
Amritsar,Bathinda,Fazilka,Gurdaspur,Patiala,Sangrur,Muktsar Sahib of the

Istlate of Punjab.\itlr\ W-^Q^t x e c u t i v e Officers of Municipal Councils / Nagar Panchayats of Barnala,
^hanola, Handiaya, Tappa, Faridkot, Jaito, Ferozepur, Makhu, Mudki,
Ahmdgarh, Amargarh, Boha, Joga, Dera Bassi, Kharar, Kurali, Lalru, Naya
Gaon, Zirakpur,Gharuan,Banga,Rahon,Khemkaran,Patti and Tarn Taran of
the State of Punjab.

d) However, the Chief Engineer, Municipal Councils / Nagar Panchayats,
Directorate, Department of Local Government, Punjab vide the said memo
dated 09.05.2025 has enclosed the status report received from Municipal
Councils / Nagar Panchayats in reference to OA No. 1229 of 2024 till
07.05.2025. According to the contents of the status report relating to the 23
districts of the State of Punjab, report from 72 Municipal Councils / Nagar
Panchayats has been received by the department whereas, report of 81
Municipal Councils / Nagar Panchayats is awaited.

e) A copy of English translation of Punjabi language memo no.CE-2025/22871-
872 dated 09.05.2025 of the Chief Engineer, Municipal Councils / Nagar
Panchayats,Directorate,Department of Local Government,Punjab alongwith
status report received from Municipal Councils / Nagar Panchayats till
07.05.2025 is enclosed as Annexure-F.

f) Now the Department of Local Government, Punjab has given final report /
information relating to water polluting sources and action taken in reference
to Municipal Corporations and Municipal Councils / Nagar Panchayats
separately. The information may please be read as under:
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I. Municipal Corporations

The Chief Engineer (0 and M), Department of Local Government vide
letter no.CE/2025/197 dated 11.09.2025 has disclosed the information
relating to polluting sources with action plan in respect of Municipal
Corporations of the State of Punjab to the office of Member Secretary,
Punjab Pollution Control Board. The information is reproduced below:

S.No. Total
No.s of
Polluting
sources

Polluting
Sources
Removed

Action PlanBalance
no. of
polluting
sources

No.
action undue

planning
stage

Work in
progressbeto

required

1 200 181 319 11 5

Abstract of Action Plan

S.No. Year Total number of polluting sources where
sewage treatment plant in under
construction / under planning stage

K
2025-26 2/GUIBIR SINGHSEH5AL. / ADVOCATE*/ NOTARY PUBLIC

2 2026-27 1

*\ I’S'i
Q\ RE(SD.N0.3177

IALA Total 3
A copy of letter no. CE/2025/197 dated 11.09.2025 of Chief Engineer

(O and M), Department of Local Government is enclosed as
Annexure-G.

II. Municipal Councils/ Nagar Panchayats

or

The Chief Engineer (Municipal Councils / Nagar Panchayats),
Directorate, Department of Local Government, Punjab vide letter no.
CE/2025/58906 dated 12.09.2025 has disclosed the information
relating to polluting sources with action plan in respect of Municipal
Councils / Nagar Panchayats of the State of Punjab to the office of
Member Secretary, Punjab Pollution Control Board. The information is
reproduced below:

BalancePolluting
sources
removed

Action PlanTotal no.S.No.
ofof no.

polluting
sources

polluting
sources Work in

Progress Under
Planning
state

78 33 45 26 191
Abstract of Action Plan

Total no. of polluting sources where sewage
treatment plants is under construction / under
planning stage.

S.No. Year
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141 2025-26
302 2026-27

3 2027-28
4 2028-29

15 2029-30
45Total

A copy of letter no. CE/2025/58906 dated 12.09.2025 of Chief Engineer
(O and M), (Municipal Councils / Nagar Panchayats),Directorate,Department of
Local Government,Punjab is enclosed as Annexure-H.

C) Punjab Pollution Control Board

a) All the Regional Offices of the Punjab Pollution Control Board have also
verified the polluting water sources falling in the area of jurisdiction. The

^complied information in respect of point sources of industrial, village
/^WSWfirfSf/fjj^wastewater, urban local body outlets, dairy waste, individual and other

( Wires is given below in tabular form:

4

Status of
point
sources

Industrial Village
Waste
Water

Urban
local body
outlets

Individual Any otherDairy
Waste

1 Operational 20 450 99 32 239 9
Closed2 26 132 35 11 3 93

3 Total 46 582 134 43ISi- 242 102

FlfHIm m

b) The total number of industrial sources of pollution were identified to be 46
out of which 26 have been closed and 20 sources are in operational condition.

c) The list of district wise information of point sources of pollution as prepared
by the officers of the Board is enclosed as Annexure-I.\ <& s>

6) That after perusal of the reports of the Department of Rural Development and
Panchayats, Department of Local Government, Punjab and Punjab Pollution
Control Board, it is observed that there are total number of 1511polluting sources
out of which 606 number of polluting sources have been closed.The detail of the
polluting sources is given in a tabular form below:

m

S.No Point Sources Total
number of
polluting
sources

Polluting
sources
closed /
removed

Balance
number of
polluting
sources

Department of Rural
Development
Panchayats

1 800 259 541
and
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2 Department of Local
Government in respect of
Municipal Corporations

200 181 19

3 Department of Local
Government in respect of
Municipal Councils/ Nagar
Panchayats

78 33 45

4 Industrial 46 26 20
5 Dairy Waste 43 11 32
6 Individual 03 239242
7 Other 102 93 09

Total 1511 606 905

7) That it is relevant to mention here that out of the 541 polluting sources relating
to the Department of Rural Development and Panchayats,71 works are going on
and these works will be completed during the year 2025-26. Out of the 19
number of polluting sources relating to Municipal Corporations, no action is
required in 11 number cases whereas work is in progress at 05 location and 03
are at planning stage. Similarly,out of the 45 number of polluting sources relating

^ to Municipal Councils / Nagar Panchayats, work is in progress at 26 number of
lo\ations and 19 locations are under planning.m t the officers of the Board have been instructed by the competent authority
of the Board to cross check the information provided by the Department of Rural
Jevelopment and Panchayats and the Department of Local Government and take
appropriate action for earlier resolution of the problem.

9) That the deponent may kindly be allowed to place on record the present affidavit
in compliance of orders passed in the above-mentioned case for kind
consideration and appropriate orders of this Hon'ble Tribunal.

Deponent

M ĴlaXS
1W«la

Date:
Environmental Engineer

Punjab Pollution Control Board,
Regional Office, Barnala

Place:

fins Documents has Been registrea
at Serial
thladay of.

* ‘Vv \
.20

t i SEP ®VERIFICATION:

I, the deponent above named, do hereby verify and state that the contents of
the above affidavit are true and correct to the best of my knowledge as derived from the

109



-9-

official record. No part of the above affidavit is false and nothing material has been
concealed there from.

(

Deponent

(SurinderjitrSingh) °WJO^JMS
Place: 8o3cr>oJa
Date:

Environmental Engineer
Punjab Pollution Control Board,

Regional Office, Barnala

This Docume«$s tes-Deen registred
at Serial No.Q...£L&
this day of,, 20

17 SEP 2025

°ATIAI.A IMDIA

11 SEP 2025

documenitara bL'T aKlll“‘
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HO- AY\Y } c.ŷ iOid- /\
F?rter

'°UUTION CONTROL DOARD
p^M.lAf3

ei’t'fe' No._JrL2hd~
Onto

Ofllca Ordar

e*ercls ^ tsroQf1 Tribunal has registered Original Application No.
sourcespolluting Water b °^ 8U° powers °n Iho basis of a nows Item "Over 1200
dated 16.09.2024 ° ,̂os In Punjab reveals Govt, raport’ appearing In the Tribune

7,10 Hon'blo
1229 of 2024 ln

2) Thenewsite
of pollution affe

m Elates l

highlights that th

0 a Government report that Identifies over1,200 sources
In Punjab.As per the article, the highest number of

Were found InAmritsar, followed by 159 In Sangrur.The article

other nnfoM r
Provides a district-wise breakdown of pollution sources, with

per the l ^ 82 h Jalandhar' 66 ln Patia,a' an? 59,n Bama,a'*Port, untreated water from villages, municipal committees, and other
organizations is often discharged directly into rivers and drains, leading to significant

Water pollution. This practice violates both the Water Pollution Act and the Northern
India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollution is not
just an environmental issue;itposes significant risks to public health,affecting drinking
water supplies and increasing the risk of waterborne diseases.
2) After consideration of the matter, the Hon'ble National Green Tribunal

jggggs^ride order dated 15.10.2024 has impleaded the Punjab Pollution Control Board,
Central Pollution Control Board and Ministry of Environment, Forest and Climate
Change, Government of India with direction to file their response / reply by way of
affidavitat least one week before the next date hearing on 04.02.2025.

In view of the above facts and circumstances of the case, a committee
of following officers is hereby constituted to gather information and prepare status
report In the case.

a) Environmental Engineer, Regional Office,Amritsar -Nodal Officer
L b) Environmental Engineer, Regional Office, Sangrur- Member

c) Environmental Engineer, Regional Office, Jalandhar - Member
d) Environmental Engineer, Regional Office, Patiala - Member
e) Environmental Engineer, Regional Office, Barnala -Member Convenor

4)

Annexure-A
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5)

OfflcotnriH
nvlru,WMl }lal Enplnanr, Pnfllnndl Ofllc.a,Amrlloar will act as Modal

iho CORG.i7,n H0(l'"mtnl^nltrnr, Ropbnnl Office,Remain en member convener in

we>l boforo ti1G|)0
n. 0ff,Cor wl" nin reply before Iho Hon'hlo National OmenTribunal

nwthenifty
0,0 ot l )Pnrln(] ()n 0/1.62.2025 oflor approval of the competent

sdi-
prof (Dr.) Adalrsh Pal Vig

Chairman

N°-32MI ~{S~Encist. DatedJJzJjjJ
} ^°°Py of (he above Is forwarded to the following for information and

immediate necessary action:

1 ^nv,' nmenlal Engineer, Punjab Pollution Control Board, Regional Office,

2. Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Sangrur. .3. Environmental Engineer, Punjab Pollution Control Board, Regional omce,
Jalandhar.

4. Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Patiala.
Environmental Engineer, Punjab Pollution Control Board, Regional Office,
Bamala.

l:ChairmaniDated ,

Acopy of the above is forwarded to the following for information and for
ensuring immediate necessary action and compliance:

1) The Chief Environmental Engineer, Punjab Pollution Control Board, JalandharPatiala and Ludhiana.
2) The Senior Environmental Engineer, Punjab Pollution Control Board, ZonalOffice,Amritsar, Jalandhar, Bathlnda, Patlala-1/2, Ludhiana-2.

Endst No.

Endst.No. Chairmanbated

Sdl"
Chairman
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„

miN, fecF)r r\tt j Ĵfc LlFEtSJAHl’OLtAJTION CONTROLHOARD Efwfron'rn?n»
81d*1:,ra 1 •* '̂s&/«NQ.PPCB/SEE/ZO-2/LDH/20?.S/.iA0W„ DSTSS/OJZ^

^5p5?r.

Tl'0 Director,
SntlVorl1|'nlt|l 0

p|
IU,rnl

1
D°Volo,’monl f’nnclinym,--IlS'C,s»

Control of pol'liitlo^ /\°
r V,

(

0,nt,0,, °f Prov*,,ons of tha Water (Prevention 8>

establish u/$ 25/26 nTn '! ,S mm,datorV f,aft of Hie establishment to obtain consent to

Air (Prevention <? r
Waler (Prevention & Control of Pollution) Act, 1974 and u/s 21 of the

And h °f 3̂0lll,tl0n, Act' 1981 f0r ostab"s^ent of project,

to ODoratn
n.. ,rcas' !t ls also mandatory on part of the establishment to obtain consent

discharge of ^^^25/26 °f the Water (PrevenH'on & Control of Pollution) Act, 1974 for

disposal ° SGWa^e or *rade effluent Into sewer or onto land or through any other mode of

Sul>:

And whereas, It Is also mandatory on the part of the establishment to provide
adequate & appropriate effluent/sewage treatment plant and pollution control facilities to
bring down the concentration of various pollutants In the sewage or effluents being discharged,
within the permissible limits prescribed for such establishments.

And whereas, a news item titled "Over 1200 sources polluting water bodies in
Punjab reveals Govt, report" published In the newspaper The Tribune' dated 16.09.2024. The
news item relates to a government report that Identifies over 1,200 sources of pollution
affecting water bodies in Punjab. As per the article, there are 59 number of pollution sources in
District Barnala. As per the report, untreated water from villages, municipal committees, and
other organizations is often discharged directly into rivers and drains, leading to significant
water pollution. This practice violates both the Water Pollution Act and the Northern India
Canals and Drainage Act of 1873.

And whereas, Hon'ble NGT has registered suo-moto OA No. 1229 of 2024 on the
basis of a news item titled "Over 1200 sources polluting water bodies in Punjab reveals Govt,
report" appearing in the Tribune dated 16.09.2024.

And whereas, the Department of Water Resources, Punjab provided district wise
list of water polluting sources through e-mail dated 24.01.2025.

ty'' And whereas, as per list provided by the Department of Water Resources, 13-

'point sources comprising of villages of district Moga are discharging their wastewater into
different drains. The names of the villages are Chugawan, Kokri Kalan, Kokri Phulla Singh,
Ajitwal, Sadda Singh Wala, Attari, Lopon, Rasulpur, Mallah, Jlal, Aklian, Jhugian, Pakharwadh,
Raounta, Khai, Jawahar Singh Wala, Minla, Bir Kaunke, Ransih, Lopon, Ghraunda, Burjharika,
Sahoke , Sekhan, Bambiha Bhai, Thathi Bhai, Manuke , Smadh Bhai, Thraj, Wander, Chand,
Tarewala, Singhawala, Bahona , Bughlpura, Mehna, Nathuwala, Chuharchak, Langeana,

. Chotaghar, Gill, Mandera, Duneke, Jal Singh Wala, Daudhar, Dangian, Gholia Drain, Langiana 2
'Hn,,"r,nn ,nw*

And whereas, as per list provided by the Department of Water Resources, 51
villages of district Barnala are discharging their wastewater into different drains. The names of
villages are village chananwal, village bihli, village chlniwal, village moom, village mehal kalan,
village nihaluwal, village kalal majra, village kutba, village hardaspura, village atar singh wala,
village harigarh, village Ghunas, village dhaula, village Fatehgarh channa, village dangarh, village
bhathlan, village kattu, village daraj, village daraka, village dhilwan, village sukhpura, village
waddi khuddi, village ramsar kothe, village patti, village naiwal, village thikriwal, village amla
singh wala, village karamgarh, village gumti, village hamidi, village thuliwal, village sehna, village
chungha, village tallewal, village jodhpur, village jagjltpura, village cheema, village kaire, village
Raisar, village kalalan, village chappa, village kurar, village uggoke, village sahaur, village sehjra,

t :
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35Si"Pmd""r' h»«b-r, vlllW bhfllnl, vlll-ga chann* «ul»b s.n^J,hadaut. V

35e , Antl whereas, the Hon'bln NGT vlrlo order tinted 18>11^07'0 ^aSS®d ln 0A no-
•5

c
f 7015 (Lt. Col. Snrvndflmnn Singh Oberol Vs Union of India and Others) had directed all

1 StatGS «nd UTs to monitor remedial action for 351 polluted river stretches and restoration
, water bodies nnd designation of nodal agency for restoration of water bodies. In compliance

*° tl,p onto* of the Hon'hin NGT, It has been decided by the State of Punjab that the
Department of KtiralWrtbWcnl and Panchnyafs and the Uepartfrienf of focal Government
s,'a,l prepare draft Action Plan for restoration of ponds falling In rural and urban areas as per
CPCB guidelines for submissions to the CPCO. The Directorate of Environment and Climate
Change has accordingly submitted the Action Plan for rejuvenation of ponds. In the said Action
Plan, the responsibilities of the various stakeholder departments have been defined and the
Department of Rural Development and Panchayat has been assigned with the following
responsibilities:
1 identification,restoration and management of village ponds in a timebound manner
2. Finalization of appropriate technology
3> Arrangement of funds for treatment technology In various villages

Reuse of ponds water for agriculture purpose and for any other use as per local conditions.
5. Proper operation and maintenance of treatment facilities Installed In village ponds
6. Create awareness among local population for keeping rural ponds pollution free.
2» \ Any other action as directed by Government from time to time.

And whereas, the District Development & Panchayat Officers of Moga and
Rarnaia Districts were issued show cause notice- for violation of provisions of the Water
(Prevention & Control of Pollution) Act, 1974 with an opportunity of personal hearing before
Chairman of the Board on 18.03.2025 postponed to 28.03.2025.

And whereas, Sh. Hari Singh, BDPO, Moga-1 on behalf of the DDPO, Moga
attended the hearing and submitted a written reply which was taken on record. He further
stated that he was BDPO and had knowledge of the facts related to Block Moga-1only and he
was not aware about whole of the district Moga.

And whereas, the District Development & Panchayat Officer, Barnala did not
attend the hearing but submitted written reply through e-mail dated 28.03.2025 w.r.t. notice
issued to ilt,xyy.bich was taken on record. He submitted that due to official duties at Mohali
Court,he was not able to attend the hearing on said date & time and requested to eiva a fresh
date for hearing.

And whereas, during hearing,Chairman of the Board took serious view of non-
appearance of District Development & Panchayat

; Officer, Moga & Barnala in the personal
hearing. Moreover, the officer attending the hearing on behalf of DDPO Moga was not aware
about the facts of whole Moga district This shows that the District Development & Panchayat
Officers, Moga & Barnala are not serious regarding compliance of Hon'bie NGT order in
moto OA No. 1229 of 2024. suo-

j/t/ And whereas, in reference to subject matter, a meeting was conducted by the
B̂oard with the stakeholder departments on 27.01.2025, which was attended by Sh. Tejinder
Singh Multani, SE, on behalf of your department. During the meeting, he informed that they
have scrutinized the list provided by the Department of Water Resources and according to this
list,619 water pollutingsources throughout the Punjab are related to this department. Further
he added that 181more point sources are identified by their department, whose sullage water
falls directly or indirectly In various rivers of State of Punjab,thus totalling 800 water polluting
sources. He apprised that 10 years Action Plan has been prepared for rejuvenation of villages
ponds. He further told that around one month is required to verify these 800 point sources by
the filed officers and to submit action taken report in the matter.And whereas, after deliberating the matter in detail, it was decided that all the
stakeholder Departments and Regional Offices of the Board shall verify the point sources falling
under their area of jurisdiction and submit the action taken report, within one month.And whereas, minutes of the meeting were conveyed to the concerneddepartments vide letter no. 693-96 dated 28.01.2025.And whereas, no report
Development & Panchayats. was received from the department of Rural
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And whereas,2nd

reviewmeetingwas conductedby the Board on28‘0^\S
n0 representative from the department of Rural Development & Ponchayats a
meeting-
s,akeholderdeparti^̂ sanyR^r

|o^Q[^s
8Jj!1l^̂ ^̂|J®t^̂ ^®s^®c|^e^̂ 2

®
25̂departments vide latter no.B^Wd d̂OBloLo°5 ^whereas, no reportDevelopment & Panchnynts.

And whereas,after considering the material facts on file,it has been decided bythe Chairman of the Board that the Director,Department of Rural Development & Panchayatmay be called for hearing on behalf of the Department.And whereas, in accordance with the decision of the personal hearing dated2S.03.2025, you are, hereby, afforded an opportunity to file objections, if arty, before theChairman of the Board on 06.05.2025 at 11:00 AM In his office at Vatavaran Bhawan,PunjaPollution Control Board, Nabha Road, Head Office, Patiala, falling which it will be preS^^n
that you have nothing to say In the matter and action deemed fit in the matter will be a .ewithout any further notice/ opportunity.

conveyed to the concernedAnd
Was received from the department of Rural

For and on behalf of
Punjab Pollution Control Board

Dated {Sslo V 15̂
IEndst.No. ,^f) / 7

A copy of the above is forwarded to the Environmental Engineer, PunjabPc9ll̂ o^PJ?tI9LuBoardJ.JifgKin^̂ (^c^ĵ c^aJgfJnf5rn}^jon1 §i_nepessaryia5tts?n..yei2S
requested to inform the concerned regardingdate,time& venue of hearing.

k,For and on behalf of
Punjab Pollution Control Board

! '

i

115



— 15 ~

fem-r1’llN.lAU l»OUUITI()N $&. GJ!FE
~I' UN JAll
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T O £rv\t.|‘ ( 6*J^)PPCR/No.
Dated:

To
The Environmental Engineers (All Ros)Punjab Pollution Control Board,
Punjab.
To ensure the compliance of Mon'ble NGT order dated 15.10,2024 in
the matter of OA No. 1229/ 2024; News Item titled "Over 1200

polluting water bodies in Punjab reveals govt, report
appearing in the Tribune dated 16.09.2024.

Subject:

sources

It is intimated that the Hon'ble NGT has registered suo-moto OA No. 1229 of

2024 on the basis of a news item titled "Over 1200 sources polluting water bodies in Punjab

reveals Govt, report" appearing in the Tribune dated 16.09.2024.
The news item relates to a government report that identifies over 1,200 sources

of pollution affecting water bodies in Punjab. As per the article, the highest number of pollution

sources, 390, were found in Amritsar, followed by 159 in Sangrur. The article highlights that

the report provides a district-wise breakdown of pollution sources, with other notable figures

Including 82 in Jalandhar, 66 in Patiafa, and 59 in Barnala. As per the report, untreated water

from villages, municipal committees, and other organizations is often discharged directly into

rivers and drains, leading to significant water pollution. This practice violates both the Water

Pollution Act and the Northern India Canals and Drainage Act of 1873.
It is further submitted that on request of the Board, the Department of Water

Resources, Punjab has designated Sh. Jayant Kaushik, ADE (Mobile No. 62397-78760) as

nodal officer to provide the list of above mentioned 1200 water polluting sources which are

discharging into drains/river so that joint visit of these water polluting sources can be done

and status report can be hied before the Hon'ble NGT. Accordingly, Sh. Jayant Kaushik, ADE

vide e-mail dated 24.01.2025 has provided the list of above said water polluting sources,

which was shared in the form of a Google link as mentioned below: -
hnps://docs.onoqle com/sprendsheels/d/1dJVfJKo jnkMiBIOJedxwwOCxCvnTdrcQni«y.‘-
HU/odit /7usp=sharinq

1st meeting on the subject matter was taken by the Senior Environmental
Engineer, Punjab Pollution Control Board, Zonal Office-2, Ludhiana on 27.01.2025 through

<£ ' d'<cCJ£ El’ch, IVEP tJU, Ufz»FW
Vatavaran Bhawan, Nabha Road, Patiala - 147001

E-mail : chairmarKptl.ppcb^piin]akilpv.ii». msppcb(fi>emnil.com
Phone No. 0175-2215793, 0175-2215802
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decided that a« the Rcgio„„,
foiling underIn detail, It wasVideo Conference. After deliberating the matter

Offices of the Board shall verify the water polluting smirCC^^copy
jurisdiction and shall submit action token report, within one mon

^^Board-5 |Cltcr no

nd copy of the same

their area of

of the minutes

of the meeting was conveyed to nil the lteglon.il Offices
693*96 dated 2B.01.2025 alongwith through e-mail dated 20.01.20

is attached herewith for ready reference. Senior Environmental
the progress in the

f After deliberating
j;

conducted by the

- nccr< Zonal Office-I], Ludhiana of the Board on 20.02.2025 to review

nd Regional Offices of the Board
of the Board shall verify

Thereafter, the 2nd meeting was

matter made by stakeholder departments a
the matter in detail, it was decided that the all the Regional Office

the water polluting sources falling under their area ofiunsd^^d (Q a||[he Regiona| offices

ith through e-mail dated

and shall submit action taken

report by 15 March 2025. The minutes of the meeting

of the Board vide Board's letter no. 913-16 dated 06.03.2025 alongw

06.03.2025 and copy of the same is attached herewith for ready referenc
taken report is received from the

was

It is further informed that the no action

Regional Office of the Board, till date.
the action taken report of all water

polluting sources mentioned in the list provided by the Department of the Water Resources,

within 07 days so that it can be filed in the Honble NGT.
DA/ As Above

It is, therefore, requested to submit

-TV
Member Secretary

i /<hrN5T -V DatedEnclst. No.
A copy of the above is forwarded to the Senior Environmental Engineer, Punjab

Pollution Control Board, Zonal Office- Amritsar, Jalandhar, Bathinda, Patiala-1/2, Ludhiana-
I/II. for information please.

Member Secretary

3??>, iffe»{T?5r
Vatavaran Bhawan,Nabha Road, Patiala -

E -mail :
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To
The Director,
Department of Rural Development and panchayats,
Vikas Bitmap,Sector-62, Phasc-0,
SAS Nagar (Nohall)- 160062.

Subject: To ensure the compf/nnco of HorTble NOT order dated 15,10.2024 In
Kia matter of OA No. 1229/2024; Nows Item titled "Over 1200
sources polluting water bodies In Punjab reveals govt report"

appearing In theTribune dated 16.09.2024. %
It Is Intimated that the Hontle NOT has registered suo-moto OA No.1229 of

2024 on the basis of a news Item titled"Over 1200 sources polluting water bodies In Punjab

reveals Govt report"appearing In the Tribune dated 16.09.2024.
The news item relates to a government report that Identifies over1,200 sources

of pollution affecting water bodiesIn Punjab.As per the article,the highest number ofpollution

sources,390,were found in Amritsar, followed by 159 In Sangrur.The article highlights that

the report provides a district-wise breakdown of pollution sources,with other notable figures

including 82 in Jalandhar,66 In Patiala,and 59 In Barnala. As per the report, untreated water

from villages,municipal committees,and other organizations is often discharged directly into

rivers and drains, leading to significant water pollution.This practice violates both the Water

Pollution Act and the Northern India Canals and Drainage Act of 1873.
It is further submitted that on request of the Board, the Department of Water

Resources, Punjab has designated Sh. Jayant Kaushlk, ADE (Mobile No. 62397-78760) as
nodal officer to provide the list of above mentioned 1200 water polluting sources which are

discharging into dralns/river so that joint visit of these water polluting sources can be done
and status report can be filed before the Hon’ble NOT. Accordingly,Sh. Jayant Kaushik, ADE

vide e-mail dated 24.01.2025 has provided the list of above said water polluting sources,
which was shared In the form of a Google link as mentioned below; -
hMsjl/docs.qooqlexgm/spreadsheets/d/IdJVIJKo /nkMIBI9.lRriyw»>nn>.nvpTf1rf.nf|10(?;,.,3

HU/edit?uso=sharina

i

1* meeting on the subject matter was taken by the Senior Environmental
Enginter, Punjab polWon- Con ^̂̂ pWft̂ Ludhiana on 27.01.2025 through

;Vatavaran Bhawan, Nabha Road,Patiala - 147001
Phone No, 0175-2215793, 0175-22158of

Sir
gmall.com
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Video Conference, After deliberating (ho milter In detail,It was decided that the Department

of Rural Development & Panchayats shall verify (he point sources related to It and submit the

actions aken report of all water polluting sources mentioned In the list pro /lded b/ th

Department of theWater Resources,within ono month, Minutes of the meetingwere 0°° I

to the SuperintendingEngineer,Department of Rural Development ft Panchayats vide Boa

letter no.693-96 dated 28.01.2025 and also sant through email dated 28.01.2025.A copy of

minutes of the meeting dated 27,01,2025 Is attached herewith for ready reference.
To review the progress made by the stakeholder departments

Offices of the Board, 2* meeUng In the subject matter was conducted by the Senior

Environmental Engineer, Zonal Offlce-II, Ludhiana of the Board on 28.02.2025. Aft#

deliberating the matter In detail,It was decided that the Department of Rural Development &

Panchayats shall verify the point sources related to their department and submit the action

report of all water polluting sources mentioned in the list provided by the Department

of the Water Resources by 15 March 2025. Minutes of the meeting were conveyed to the

Superintending Engineer;Department of Rural Development & Panchayats vide Board's letter

no. 913*16 dated 06.03.2025 and also sent through e-mail dated D6.03.2025. A copy of

minutes of the meeting dated 28.02.2025 Is attached herewith for ready reference.
Itis further Informed thattheno action taken/status report in thesubject water

is received from the Department of Rural Development & Panchayats,till date.
It is, therefore, requested to direct the concerned Nodal Officer of your

ent to submit the action taken/status report of all water polluting sources mentioned

ided by the Department of the Water Resources,within 07 days so that it can

and Regions!

taken

!

8*. departm

in the list provi
be filed In the Hon'ble NOT.
DA/As Above Member Secret

o [(S

Phone No.0175-2215793,0175-22158«
-\C
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n QoYi.oLRunlnP
Popnrtmont of.iuirnj.poyolopnrent.& pjmshayai

Vlkns nimW/iM, 5octqr-D2,.S/\S NfiRnf
V

To, '
- ' ** v. * Chnltmnrt,

hiqlftb Pollution Control lloiml, ,

Memo No. PRC/SASN/2025/.fJ ^",ed:
0„irol of

Rhnw cnti.w nnllrr fnr Violation of provMlon of Wolrr ( reven
I'olludon) Act 197<*.
Your office’* letter no. rPCn/SKK/J01/lilh/J0J3/.10fJnot«

of RuraJ
With rcftrcnce to your nbovc notice, it JVIMTSOUWM throughout the Punjob

Î CN’clopment nnd Pnnchnynl Deportment that the list 1
, |evel. Ii ho? been *Pun..... .

v .-provided by Department ofWntci Resources is scrutinized "« «>'• ^foted Iff' p o p n f i m m y l
•> om of this list -only 619 Waler glinting souitcsdliro,(e*,0.ul 1 • f fbc survey done ^ ?ur

'Rural Development nndVnnchaynts, This figure Is not up to ‘ b 01)r department regar tng

deportment. As per previous NGTOtdcrs, n survey lind been condu Pj dircct|y or indirectly into
polluting sources in the Rumlnrca which nrc disposing (here wns • gQ() 0ut|cls- in Rural area
various rivers across the State of Punjab; Tliis survey shows Hint me

|ribu(arics fn the str.tc ot
which ore disposing waste water directly into .rivers or throug

^ guidelines of NOT whosc
Punjab. These S00 outlets have been divided into three Phases as pc s
detail as well as progress till date is ns follows:

if
Sub:-

,|;25/0 t/?.02 S.
Ren-

Not StartedOngoingComplete WorksSr.no. Fhase Total No. of Villages - 22151301 |- Phase-1 167 . 23916 .

j Pha5 3̂ - | V ‘,?:.';;r 316 . I _2—i?—
" ' TiitT -I -tnn rT " ' :- 204 - '-"

. : sol 2 Phase-2 . 317 • 291 - I>V . 14 . ’

. . . : . S52 . . -. .

5000 C r. Keeping in
available for execution

year. Considering these
prepared for period of ten years asper the below:-

view the financial position of the State of Punjab and manpow

of the work , it is not possible to Renovate/Rejuvenation all the ponds in one

facts the Action p/an for restoration of water bodies in rural areas has bcanS^

n, & ——-resources

k

Table Abstract of Action Plan t \ m

. , __

Totalnumber of I Total number or
ponds to be new ponds to bo,

- renovated constructed/ dug
: ilio 1 : 180 1
r~T „ 1690 :

;•9Q?.4-25> I?.: /&•--, 5̂690 «1
,or»og:o?l̂ ^T5in.Tiy< -:vs. .

A;
Totat,Funds Required* (in
' 'v .ll^Crore)

Total
No..of-,
ponds .

Sr. I Year
No. :-V- ’:.^v

: ; .^= 331.5 :v . •1290 . |
2020-21 •1 >.-> -. v ' 469.09 .I ?'.1860* 190 ' •

2021-222 I - -:230V 'l̂ ll8fe^M ^̂94.26^ ' .1'

:• . ) 22QK ’ • • 7 ::.:17.50 ;vj V:V-475:41 >•' < l .

7'/.’.' ;•"230 ’nyV-»\’7 '»i'/, '-.1.920 ' [ -Vr -vy•. ,.N530.82 . .
V»«-- v A':Vr49B.8S..>=.‘ r »- L
&:*** 0:25* :. ' r^terl

2022-2S3
;2023-24 '

m 15 .
a&vt&22Qy^Mi V.’1770

li® ‘-75 :

r 2027-28'' 8
1880260 565.9216202028-29B
1997 614.5729610 / 2029-30 1701

2266 17732 4987.58 1 J15466Total

. The work of Restoration of the Ponds who are polluting natural water resources or

underground water resources is undergoing in phased manner by arranging funds front difierent
sources such as l $th FinanceCommission,SBM(Gramm),MGNREGA and othpr sources,v

s -

- , v'-l-.‘•i/MM • .

Depit ofRuml Dpvelopmem and Panclwyat.
* jUkiovt of Punjab.

I-
* It .
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E*’glish translation of Punjabi language

pu . rccto'*te, DcpniiniGnt of Local Government, Punjab,
Uab Municipal Bbawan, Plot No. 3, Scclor-35-A, Chandigarh.

No. C.E-2025/22871-872
dated 9.0S.2025

Phone No. 0172-2619273

email .cepbJg2@gm_aJLcpm
To

!) The Additional Deputy Commissioners of Amritsar, Barnala, Bathinda,
Faridkot, Fazilka, Ferozepur, Gurdaspur, Malerkotla, Mansa, Patiala, SAS
Nagar, SBS Nagar, Sangrur, Muktsar, Tarn Taran of the State of Punjab.

2) Executive Officers of Municipal Councils / Nagar Panchayats of districts
Amritsar, Bathinda, Fazilka, Gurdaspur, Patiala, Sangrur, Muktsar Sahib of the

State of Punjab.
3) Executive Officers of Municipal Councils / Nagar Panchayats of Barnala,

Dhanola, Handiaya, Tappa, Faridkot, Jaito, Ferozepur, Makhu, Mudki,
Ahmdgarh, Amargarh, Boha, Joga, Dera Bassi, Kharar, Kurali, Lalru, Naya

Gaon, Zirakpur, Gharuan, Banga, Rahon, Khemkaran, Patti and Tam Taran of
the State of Punjab.

k

asky Subject: Compliance of Hon'ble National Green Tribunal order dated 15.102024 in
the matter of OA No. 1229 of 2024 News Item titled "Over 1200 sources
polluting water bodies in Punjab reveals govt, report" appearing in the
Tribune dated 16.09.2024.

Reference: In continuation to this Office letter no. CE-2025/4380 dated 27.01.2025,
CE-2025/4498-4687 dated 28.01.2025, CE-2025/5818-19 dated
31.01.2025, whatapps message dated 18.02.2025, email dated
25.02.2025 (3.00 PM),letter no. CE-2025/10750-51dated 03.03.2025 and
letter no.CE-2025/11334-35 dated 06.03.2025 and PPCB letter no.
PPCB/No.15156 dated 02.5.2025.

In regard to above subject cited matter, this office has asked many times
to send the report in OA No. 1229 of 2024, but some of Municipal Councils / Nagar
Panchayats have not send the action taken reports as mentioned in the attached list.

Now,Punjab Pollution Control Board vide letter no. PPCB/No.15156 dated
02.05.2025 has again requested to send the action taken report. You are again
requested to send the action taken report in the matter upto 12.05.2025.

Treat it as most urgent. It will be your sole responsibility if any adverse
action taken by Hon'ble National Green Tribunal / Punjab Pollution Control Board.

ANNEXURE-F
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Sd/-
Chief Engineer

(Municipal Councils / Nagar Panchayats)

Dated 09.05.2025Endst. No. CE-2025/22873
A copy of above is forwarded to

1) PA / DLG for Information of Director, Local Government.
2) Chief Engineer, Municipal Council (O&M), Chief Engineer, Municipal Council

(Patiala Region), Chief Engineer, Municipal Council (Bathinda Region), Chief
Engineer,Municipal Council (Amritsar and Jalandhar Region) for necessary action
in the matter.

3) ADE, Department of Water Resources, Punjab.
4) Environmental Engineer, Punjab Pollution Control Board, Regional Office,Moga
5) Member Secretary, Punjab Pollution Control Board, Vatavaran Bhawan,Patiala.

i
Sd/-

Chief Engineer
(Municipal Councils / Nagar Panchayats)

!
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Directorate, Department of Local Government , Punjab.

Head Quarter, Municipal Corporation Ludhiana

Phone No. 0172-2619273
E-Mail: eeomlg.ldhffflgmail com

No. C.E- 2025/197
Dated 11.09.2025

To.
Member Secretary,
Punjab Pollution Control Board,
Nabha Hoad, Patiala

To ensure the compliance of hon'ble NGT order dated 15.10.2024 in the matter,
of O.A. No. 1229/2024, Nows item titled "Over 1200 sources polluting water
bodies in Punjab reveals govt, report" appearing in the Tribune dated
16.09.2024.

Subject:

Your office Endst. no. PPCB/No. 15156 dated 02.05.2025Reference:

In regard to above, this office was requested to send the Action Taken Report / Status

Report in relation to O.A. No. 1229/2024 case pertaining to the Municipal Corporations / Municipal

Councils / Nagar Panchayats falling under the Department of Local Government. With regard to the

said matter, this office has received the Action Taken Report / Status Report from the Municipal

Councils / Nagar Panchayats concerning the polluting sources mentioned in the subject. Compiling

the reports so received, the consolidated report relating to the Municipal Councils / Nagar Panchayats

is hereby being sent as under:-

Sr. Action PlanTotal No. of

polluting
sources

Polluting
sources

removed

Balance No. of

polluting
No action to be

required Work in Under
progress Planning

i Stage

j
No.

sources

1 3200 11 5181 19

Abstract of Action Plan

Sr. No. Year Total No. of Polluting sources where sewage treatment
plants is

under construction/under planning stage
1 2025-26 2

2026-272 1
Total 3

.

The report is presented for your information.

Chief Engineer- O&M

Endst. No. C.E- 2025/198 Dated 11.09.2025

A copy of above is forwarded to following for information:

1. Director, Department of Local Government for information.
2. Chief Engineer, (Municipal Councils/Nagar Panchayats), Department of Local Government.

Chief Engineer- O&M

ANNEXURE-G
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Deportment of l.ocnl Government , Punjab

*33" opiPcm, 7iara fcunr gfhnre?!
|lend Quarter, Municipal Corporation l .utlhinnn

fa
P

linn >?. rft.tf ./2025/197
fifet : 11-09-2025 tfh'fRl ccomlg.Idlid/jRmnll.cnin

jfe* feu
{Van ftaaat,
l/TTO ^l.iIt UcTtDf HTTLT,

KKT fn, Ilfew I

To ensure (lie compliance or hon'hlc NGT order dated 15.10.2024 In the

matter. ofO.A. No. 1229/2024, News item tilled "Over 1200 sources polluting
water bodies in Punjab reveals govt. report" npperaring in the Tribune dated

16.09.2024.
DWit ? yyny a* ftfcway K. PPCB/No. 15156 feat 02-05-2025 a H*I

V'd '^yc y \ n ,

feHr:-

os- 'ft1:-
feni
funny fen na*& wife tfna raiT fen naan 5 O.A. NO/ 1229 of 2024 &H

KYAT' HU'fiot K3OTO fenrar wato ifntwft Tram franf nM wteKK zux / nann fran? zxz
Hfe fefw few riti fan frane yyn fen nunn n# fen fen nan polluting sources narit
fauns fare y£ wtenn san frays / assn fauns ifnn sfet Hfeti fan vnjn frans $

foam* ?m naan naira' frans as fra wary ant TF an!1): -fenny any an rtdld

Action Plan
Work in Under Planning
Progress Stage

No Action to
be required

Sr. Total No. or
Polluting
Souorces

Polluting
Sources
Removed

Balance no.
or Polluting
Sources

No.
35111 200 181 19

Abstract or Action Plan

Sr.No. Year Total No.ol PollutingSources where sewage treatment
plant is under consideration / under planning stage.

2025-2026 2
2 2026-2027 1

Total 3

frayy »ru nt at rp &cpu) fen On 0 nti

[-‘n.yfn.ntn.OyfnatTi

f>rnf : 11-09-2025
r, Htfftcf naay fenyr, UTFH nt n nan1 fen

ftfcwran ± nt-.nf./2025/198
1) fyaanarfnyTH ^tfnw nfep 0 i
2) funan^fay >fy ferfeshMy (Tram anw / Tram unifed* ) , HU’isa naanj

fenrar, UFTO TFT 5 naiv fen tfawp ay ft|

tfu feMnra-5.>>tn.>!l>i.
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Diroctorate,Department of Local Government, Punjab.

Punjab Municipal Bhawan,Plot No.3, Sector- 35-A, Chandigarh.
Phono No.0172-2619273

E-Mail : r.o|iblr|7(!/,t|niai| r orri
No. C.E- 2025/58906
Dated 12.09.2025

To,
Member Secretary,
Punjab Pollution Control Board,
Nabha Road, Patiala

To ensure the compliance of hon'ble NGT order dated 15.10.2024 in the matter
of O.A. No. 1229/2024, News item titled "Over 1200 sources polluting water

bodies in Punjab reveals govt,report" appearing in the Tribune dated 16.09.2024

Your office Endst. no. PPCB/No. 15156 dated 02.05.2025

Through the above-mentioned subject and reference letter, this office was requested

to send the Action Taken Report / Status Report in relation to O.A. No. 1229/2024 case pertaining to

the Municipal Corporations / Municipal Councils / Nagar Panchayats falling under the Department of

Local Government. With regard to the said matter, this office has received the Action Taken Report /

Status Report from the Municipal Councils / Nagar Panchayats concerning the polluting sources
mentioned in the subject. Compiling the reports so received, the consolidated report relating to the

Municipal Councils / Nagar Panchayats is hereby being sent as under:-

Subject:

Reference:i

Action PlanTotal No. of

polluting sources
Polluting Balance No. of

polluting sources
Sr.No.

sources

removed
1945 261 78 33

Abstract of Action Plan

Sr. No. Year Total No. of Polluting sources where sewage treatment
plants is

under construction/under planning stage

1 2025-26 14
2 2026-27 30
3 2027-28
4 2028-29
5 2029-30 1

Total 45

Chief Engineer

(Municipal Councils/Nagar Panchayats)

Endst. No. C.E- 2025/58907-908 Dated 12.09.2025

A copy of above is forwarded to following for information:

1. Director, Department of Local Government, Punjab
2. Chief Engineer, Municipal Councils/Nagar Panchayats (Ludhiana & Ferozpur Region), Chief

Engineer, Municipal Councils/Nagar Panchayats (Bathinda Region), Chief Engineer, Municipal
Councils/Nagar Panchayats (Amritsar & Jalandhar Region)

Chief Engineer

(Municipal Councils/Nagar Panchayats)
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To ensure the compliance of hon’ble NGT order dated 15.10.2024 in the matter of O.A.
INo. 1229/2024, News item titled “Over 1200 sources polluting water bodies in Punjab
reveals govt, report" appearing in the Tribune dated 16.09.2024.
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Sr.nn. Total No. of
polluting sources

Polluting
sources

removed

Balance No. of
polluting sources

Action Plan

:
Under

planning stage
Work in
progress

1
78 1933 45 26

Abstract of Action plan
Sr.no. Year Total No. of Polluting sources where sew age treatment plants is

under construetion/under planning stage
1 2025-26 14
2 2026-27 30
3 2027-28
4 2028-29
5 2029-30 I

Total 45
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Information sent by ROs

Total Point SourcesClosed Point SourcesOperational Point sources
Urban
Local
Boady
Outlets

Urban
Local
Boady
Outlets

Urban
Local
Boady
Outlets

Village
Waste
Water

Village
Waste
Water

Total
Operati

onal

Village
Waste
Water

Dairy
Waste

Individiu Any
other

Dairy
Waste

Total
Closed

Dairy
Waste

Any
other

Any
other

IndustrialName of District Industrial Individual TotalIndividiual Industrial al

4 6 3929 241 3412 0 5 11Amritsar 1“ 2S 292 3238 4 3531 30 61
1 2 0 0I 0 10 0 0 0Gu-casojr 0 02 0 0 0 3 1 41-
9 20 0 00 0 00 0 0Tamtam c 2 0 0 0 011 110 0
1 0 00 0Pathankct 0 0 0 0 0 01 0 0 0 0 01 0 10

0 37 4Jalanchar-l 0 0 0 0 1 10 43 0 04 1 1 0 430^ /

0 12 13 0 05BS Nacar 0 0 0 0 0 0 0 0 0 1- 1 0 1 1413
2Fatehgam Sahib 0 19 0 0 5 1 0l 0 20 0 2 24 2 0 0 11 299
0Hoshiarpu* C 0 0 2 30 0 0 0 0 0 3 0 0 00 0 2 55

Kapurthaia 0 10 0 0 2 0 0 01 13 0 0 0 0 20 10 0 1 130
0 6 0 0 0Jalandhar-2 1 0 07 0 0 0 0 0 0 0 0 16 70

35 | 3Barnala 0 0 0 10 39 0 0 0 0 0 0 01 3 0 401 36
Bathmca 0 14 17 0 0 1 10 31 5 0 0 0 0 0 38I 07 1 2215

Lurihiar.a-l 0 6 0 1 0 0 2 00 7 0 0 0 00 92 0 8 0 1
Ljdniana-2 0 0 0 0 0 0 0 0 0 0 0 • 00 0 0000 00 0

ILudniar.a-3 — 2 2 2 0 0 9 0 0 0 0 0 60 6060 6903 22 2
0 0 0 0Ludhiana-4 0 0 0 350 2 37 370 35 2

0Facilks 0 0 0 0 00 0 00 1 0 0i l 0 100 00 1
45 0Malerteda 1 0 0 146 0 00 10 0 47I 1I 45 1

i0 c 0Faridkct 0 0 013 0 00 00 0 1300I 0 09 4
Shri MukatSar

Sahib
0 r c 2 0 0 0 0 017 1 0 10 0 18000 0216

I 173 | 140 0 0Sangrur 1 188 0 07 81 0 0 19600 0180 15
0 3 31 0 0SAS Nagar 0 34 4 0 106 0 0 44004 373o 0Patiala 0 0 0 0 0 3 55 668 660 0 003 0855I 0 2 6 0 0Ferozpur 0 8 0 00 1 91 00 000 07220 6 0 0 0Mega 8 1 1210 201 0001 31635 5 00 0 0f /ansa 43 01 2 4 471 0 00 01 0 .64013 2 00 0 0Rupnagar IS 00 00 1500 0 0 000 213450 | 99 32 239Total 20 9 849 93 114926 300132 10235 311 2424346 134582
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